
07.10.2014.

I.isl IS being re\ isal. None is prescnl on bch jiH 'o rihc applicant. Sri 
Ncirendrn Nalh. learned eounsel for respondents is present.

T()da\ . there is neither an\ request for pass-over nor any request 
for acljournmenl. Il appears lhal applicant is not interested in pursuing the 
O A . Accordingl\ . the O A  is dismissed in delault and for non-prosecution.
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(Navn ee t  Kum ar)  
M e m b e r  (J)


